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CENTRAL ADMIN ISTPiAT DIE TRIBWAL 

MGALORE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BPN GALORE - 560 03. 

Dated: 31 AU995 
in 

APPLICATIQ\! NO. 	 715 of 1993. 

APPLICANTS S.Ravi, 

v/s. 	 : 

RS.PG\DENTS:  Secretary,Central Board of Direct Taxes and 
another., 

To 

.1. 	Sri.B.R.Nagaraja. Rao, 
Advocate,No.97, N-Block, 

Kuvempuragar,Mysore.23, 

2. 	Sri.M.S.Padrnarajajah,Senjor Certral 
Govt.$tanding Counsel,High Court Bldg, 

Banga.lore-i. 

Subjec±:- F.rwarding copies of the Orders passed by the 
Central Administrative Tribunal,Bangalore-38. 

--- xxx.--- 

Please find enclosed herewith a copy of the Ord,r/ 

Stay Order/Intorim Order, passeá by this Tribunal in the abo-v 

mentioned application(s) 'n4.O8-1Q9 
oa& 
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4LJ./ DEPUTY REGISTRAR 
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Office Notes 
	Orders of Tribunal 

I - 	ORDER ON M.A.NO.346 OF 1995 

IPKS)VC/(TVR)M(A) 

AJGUST 144995. 

Heard 	Counsel 

on the Miscellaneous Application fvho 

sought for two months further extension 

of time. As a final chance, time to 

comply with the order is extended by 2 

jr- 

I MFMBER(A) 	 VICE-CHAIRMAN. 

It 

Stko/ Oca' 

Central AdmiMstrative Tribunat 

Bangalore Bench 

Bangaloro 


